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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH, AHMEDABAD 

RMAIO.A./ F*.f5 ) 	198 7 

i.' 	))) 	(J/ftA In  U r1 	Applicant (s). 

Y V 	hJ 	Adv. for the 
Petitioner (s). 

Versus 

L C, 	Respondent (s). 

I 	 Adv. for the 
Respondent (s). 

C 



4k 

 

HCJL 1  LL iR. G. 	. 

HON 'E3LE MR • N • 1,111 .  S INGH 

JUDICIAL MEMBER. 

. AUNINISTR.TIV MEMBER. 

27.09.1989. 

Mr. Y.V.Shah, the learned counsel for the 

applicant, requests for time for filingrclev ant 

circular, apolicable to the Case of the aoljcant. 

Two weeks time granted Registry to post the case for 

drniss ion, 

H 
M. M. jingh ) 

.c:istratjve Member. 

sic 
o. S. Sharma 

Judicial Member, 

R. 


